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E;,} Affidavit 1o be Fuenished by the candidate alongwith Nemination Paper
/ Before the Hetv vaing Officer
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Election, do hereby solemnly affirm and state on oath as under:-

{ Arike out whichever [s nen applicakle)

‘I'Ij 1 am a candidate set up by e e
Independent candidate,

weme-{ e of the political party )/ am contesting 34 di

{1 Details of PAN and statos ﬂf fillng of Income tax refurn :

[ 5170 [ Names "~ " [ Permanent | The financial year for | Total income |
Account Mumber | which the last shown In Income
{PAN) Income-tax return has | Tax Retum {in
e e e e, beenfiled | Rupees)
I Sell Appleat Fer
[ Spie: re bt l -
 F Dependent | wil ]
4, = Dependent 2 il -
g, Dependem 3 .. sail L

(3) The following case(s) i/ are pending against me in which cognizance las been taken by the court:-

SI [ Offence Description - |
No, I - o ]
{fa} | The details of cases where the court has taken
cognizance, Sections of the Act and deseription ratl |
of the offence for which copnizance taken ; '
s ]
(b} | Name of the court, Cuse Ma. and Date of order Xl
| taking cognizance
[{c} | Details of Appeal (<) / Application(s) for revision| : S
i— (if any) filed against the above order(s) il

4. Cuses in which I have been convicted by a eourt of luw{other those re‘ﬁ.‘rrnd 9 in Form 26):

'fa} ] The details of cases, Sections of the | .
| Act and description of the offence for | ™y l
{ which convicled ‘ . !

| - - - - _— - - - - -

| (h) . WName of the Courtis), Case No. and | st ] |
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50 Thut | give hedetn below thic details of o e assets (movable and foamovable el of mysel,

s spouse and all dependens:
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| Assets in }U"!t name indicating the extent of joint ownership will also have to be given
2. In case ul’dwiﬂnvﬁlmun:_ the details including Serial Number, Amount, Date of Deposit. the Scheme

Mame of Ba

Enstitisteon and Brarnch are o he given

1. Malue of Bonds/Share/Debentures as per the current market value in Stock Exchange in respeet o lawed

companies and as per books in case of non- listed companies should be given.

4. Pependent’, here means u person, substantially dependent on the income of the candidate,
5. Deails: including aniount is 1o be given separately in respect of each investment)

[ Description «

|8 . Sell Spouse Dependent-1 | Dependent-2 | Dependent-3 |
| M, p - | |
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i) | Coshin hand ™ By B [~ ! '
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| 1) | Details of Deposits in Bank (563673 Semali™= | .
| i accounts (FDRs, Term Deposits ﬁl‘ ﬂ;:éi. i
and all other types of Deposits L3y , gmaals
including saving accounts), e Al T
| Deposits with Financial ;E-- ey l
Instiutions, Non Banking & [t ,
Financial Companies and N e sy |
| Cooperative spcieries and the ! '
|| amount in each such deposit M| Mil e A _L..MH
{ur) | Details of imvestment in Bonds, |
Debentures/shares and uniis in Y ‘
companies/Mutual Funds and
others and the amount. alll i ratl 1 MY
(iv) | Details of investment in NSS, } |
Postal Savings, Insurance Policies
and investment in any Financial i f |
Instrument in Post office or | |
Ingurance Company and the ‘ | ; ‘
Amount r | | M| | A
(v) | Personal loans/advance given 1o |
any person or entity including A |
! | firot, Company, Trust ete. and i i
| other receivables from debrors oo ! |
|_and the amount, — | nail ”"_,_'__N‘.‘!!__i . 11
T [ Motor VehickesAireraiy (5 Pisali ety |
| ‘:’ achis/Ships (details of Make, Ao 0 1A -l ! [
[ | Registration No, ete, Year of . . {
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iMeie: 1 Propertics in joint ownership indicating the cxtem of joint ownership vill also have o be indicat g
2 . Each land or building or apartment should be mentioned separaely in this format.)

| 5
No
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_F'I-i)epuden t-1

Depeude:nt—.l_ ] I]tﬁélﬁl?ht:& I

il

LT

Avrea (Total messurement in
AEMES )

pai ]

Whether inherited property
[ Yes or NO)

1w

Date of purchase in case of self
acguired property

R |

Mil

t4 1

&

Nl'

Cuost of Land (in case of
purchase)at the time of
purchase

i

™0

Rl

Any Investment on the land by

wiy of development,
construction etc.

Nn.[

Approximate Current market
vilue

N

(i)

Location(s)
Survey number(s)

Mil

Ml

Area (Tolal measurEment in
sq. ft.)

Wil

M|

Mil

Whether inherited property
(Yes or MO

&

& L]

Ml

il

" Daie of purchase in case of self
acguired property

Wi

-

M

il

111

Cost of Land (in case of
purchase) at the time of
purchase

il

Ni

N

ry

Any Investment on the land by
way of development,

| construction elc.

il

Mi|

MIL

Lanl

Approximate Current market
value 3

L

Nil

M
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{.'E;' | Commercial Buildings

{including apartments)
-Location(s)

-Survey numben(s)

i

Built up Area (Total

measurement in 5g. L)

N |




wiher inheriied proporty
| £ or NO)

L

| Lrow of purchase i case of neld
| avurired proapers,

|

'l &

b

C st GoF properly (in cise oF
pr rehase) at the 1ime of
prchase.

|

il

Any Investment on the
[ pviperty by way of
{ development, construction elc.

Wi

il

i

—— e

¢ Approximate Current market
| value

W

all

w1l

{iv}

| Residential Buildings (including
apartnwents,)
-Location(s)

| - Survey number(s)

e

il

et

_M il

I Aces {Total measurement in
s fi.)

i

Built up Area (Total
measurement in sg. fi.)

il

il

il

il

Whether inherited property
(Yes ar NOY

1

1 H|

1

it

Dm:_nf' purchase in case of self
| Bcquired property

3

Lt T

[ H

Cost of property (in case of
purchase) at the time of
urchase

o,

il

L

i

Auny Investment on the land by
wiy of development,
construction &lc,

W

il

il

M

Approximate Current market
value

L H
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M

Others (such as interest in
property)

hil

Byl

™|
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(vi)

Total of Current Market
Value of (i) to (v) above
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{6) 1 give herein below the detalls of lizbilities' dues to public financial institutions and government :-

I's.
| Na,

(Note: Please give separate details of name of Bank , institution, entity or individeal and amount for cach item)

Deseri ption

Self

Spouse(s)

Dependent-1

Dependent-2 | Dependent-3

| ?ﬁ_r Loan or dues to Bank/Financial

Institutip

Amount outstanding
Mamwre of loan

vehicle |

‘Name of Bank or F1 mi. R e

i

il

o H|

loun or dues to any
individuals! Entity other than
mentioned in (i) above,
Mame(s) )

Amount outstanding

Mature of letin
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-
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[T Ay other linbility

(9. ABSTRACT OF THE DETAILS GIVEN IN (1) TO (3) ABOVE:

T - I :
| il T i
_____ Grand total of liabilites [boo ovor il wil Nl 7
(il) | (zoves qmeni Dues:
[ues to departments dealing i |
with government | |
acconmodation i Ml (H Nl
: — | - —4|
‘Dues to departments dealing ! | 1 |
with supply of water | | |
aail il wil | Wil
Dues to dealing
with supply of electricity . 1
. [SH| rail r40 ] ™~
Dues to departments dealing
with supply of .
|| telephones/mabiles il [ H Pl Wi |
| Dues to departments dealing
with government transport
{including aircrafts and ; J i
lelicopters) I il L il Nl |
[nmue']‘axlztm o L n il L YHi
Wealth Tax Dues wiil INH w4 il M
Service Tax_Dues watl il ral il Mil
Municipal /Property Tax Dues i . [YH byl iy - \A
Sales Tax Dues . 3
i | Al kil AL wat]
An dues
| M il il il il ra |
Grand total of all Govt dues
{T) Details of fession or occupation:
a. Self. v lad Lok
b. Spouse ...\l
(8) My educational qualification is as under: L ley mecdiah -

(Givé derails of highest School / University education with full form of the certificate/ diploma/ degree course)
{Mame of the School /Callege/ University and the year in which the course was completed.)

I. | Name of the candidate

Sh./Smt./Kum.

.| Full postal address

state

.| Mumber and Mame of the constituency and

.| Mame of the Political party which set up the
candidate {otherwise write *Independent’}

2
k|
]
3

.| {a) Number of cascs in which conviction order
passed (other than those referred to in Form 26)

-}ﬂ"éf.{ﬁ ;



(v Tuaal number of Pomding cases whure the

: o {s) have takes cognizan
L. :
: 5 T PAM af T ¥ew. For which lust Il_l't | (PRSI RLS R
S ceme e e JiocumeTaaReturn filed |
(slCandidare. ApebidBe | et | wil :
(b} Spoose: 3 ) I N .1 I N 4
.| {€) Dependeus il [ il L it i
| 6 ~ Details of Assets and Liabilities in rupees s
|_ Deseripion [ Self [ Spouse Dependent-i| Dependent-1l | Dependent 11 |
(A Moveable !
| Asset (Total value) R |0 b Yaboy Ny nil il ) M
B.] | Tmmovahle R i B Y BT 1
P Asset st LTH _rii! Al 'H_'-I 1\1';;___ _‘:Hl |
(i) | Purchase Price and s SRR o
Development Cost of
Immovahle Property ‘
(Total Value) L Wl il wil Wil
[il) | Appraximate Current -|
Market Price of |
i Assei (Total Value) pail Ll il ! i ]
1 Liabilities
(1) Government ]
dues (Total) e s i/ mil il il
(ii) Loans from Bank, |
Financial Institutions o 0y BT ) | .
nthers (Total} £ bl hatl i) L T
8. | Highest educational qualification; L
(Give details of School / University education with full form of the certificate/ diploma/ degree
course) (Name of the School /College/ University and the year in which the course was completed.} .

YERIFICATION

I, the deponent, above named, do hereby verify and declare that the contents of this affidavit are true and correct to the
hest of my  knowledge and belicf, no part of it is false and nothing material has besn concealed there from. | further
dechare that ¢
i) there is no case of conviction or pending case against me other than those mentioned in items 3 and 4 above;

(B Ly spouse, or my-dependents do not have any asset or liability, other than those mentioned in items 5 and 6
aharvi.
.
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